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In the Court of Naib Tehsildar-cum-Executive Magistrate, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :
Balbir Singh
Versus
General Public
Notice to General Public.

Balbir Singh s/o Mahant Ram, r/o Village baragram, Tehsil Dhatwal at Bijhari, Distt.
Hamirpur (H.P.) has applied in this office for the entry of his date of birth which has taken place
on 09-06-1966 but due to ignorance the same could not be entered in the record of Gram Panchayat
Baragram. The applicant in support of the facts of the event has submitted the requisite documents
and the same have been perused accordingly.

General public is hereby informed through this notice that if any person having any
objection regarding the entry of date of birth of the applicant i.e. 09-06-1966, they can either in



person or through counsel file their objections before the undersigned within 30 days from the issue
of this publication, otherwise the matter shall be proceeded further accordingly.

Issued under my hand and seal of the court on 30-06-2025.

Seal. Sd/-
Naib Tehsildar-cum- Executive Magistrate,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Executive Magistrate (Tehsildar), Bhoranj,
District Hamirpur (H.P.)

In the matter of :

Asha Devi d/o Sh. Amar Singh, Village Rosoh, Post Office Kanjian, Tehsil Bhoranj,
District Hamirpur (H.P.) .. Applicant.

Versus
General Public . .Respondent.
Application u/s 13(3) of Birth and Death Registration Act, 1969.

Whereas, an application of Asha Devi d/o Sh. Amar Singh, Village Rosoh, Post Office
Kanjian, Tehsil Bhoranj, District Hamirpur (H.P.) alongwith affidavit and supporting documents
has been received from Office of District Registrar (B&D)-cum-Chief Medical Officer, Hamirpur
(H.P.) vide Letter No. HFW-HMR (ST-B & D) Del. 2024/1-13581, dated 16-06-2025 in which
applicant Asha Devi has stated that she is born on 23-04-1968, but her date of birth is not registered
in the Birth & Death register of Gram Panchayat Dhanwan. The applicant prayed to register the
date of birth in the record of Gram Panchayat Dhanwan.

Now, therefore by this proclamation, the general public is hereby informed that any person
having any objection(s) for the registration of delayed date of birth i.e. 23-04-1968 of Asha Devi in
Panchayat record they may file their objections in writing or appear in person in this court on or
before 03-08-2025 at 10.00 A.M., otherwise ex-parte proceeding will be initiated and orders of
registration of date of birth will be passed accordingly.

Given under my hand and seal of the court on this 3rd day of July, 2025.

Seal. Sd/-
Executive Magistrate,
Bhoranj, District Hamirpur (H.P.).
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